
LOK SABRA DEBATES 

LOK SABHA 
Thursday, December 3, 1964/Agraha-

yana 12, 1886 (Saka) 

The Lok Sabha met at Eleven of the 
Clock 

[MR. SPEAKER in the Chair] 

Mr. Speaker: Secretary may call 
{lut the name of the Member who 
has come to make and subscribe the 
oath or affirmation under the Consti-
tution. 

~retary: Shri Madhu Ramchandra 
Limaye. 

The Minister of Finance (Shri T. T. 
"Krisbnamachari): Sir, I have great 
pleasure in introducing to you and 
through yOU to the House, Shri Madhu 
Ramchandra Limaye who has been 
declared elected to Lok Sabha from 
Monghyr constituency of Bihar in 
the vacancy caused by the death of 
Shri Banarsi Prasad Sinha. 

Shri Madhu Ramchandra Lunaye 
(Monghyr) 

ORAL ANSWERS TO ~UESTlONS 

Bevolving Fund lor Development of 
Land 

+ 
f Shri D. C. Sharma: 

Shri Bibhuti Mishra: 
Shri K. N. Tiwary: 

I Shri Surendra Pal Singh: 
I Shri Rameshwar Tantia: 

\ 
Shri Vishram Prasad: 
Shri Bagri: 

I 8hri Sb.ree Narayan Das: 
"'326., 8hri Daljit SIn~h: 

1710 (Ai) LSD-I. 

I 8hri p. R. Chakraverti: 
I Shri P. C. Borooah: 
I Shri Oza: 
I Shri Vishwa Nath Pandey: 
I S'nri Sivamurihi Swamy: 
I Shr; P. Venkatasubbaiah: 
I 8hri Yashpal Singh: 
l SIlli Ram Barkh Yadav: 

Will the Minister of Works and 
Housing be pleased to state: 

(a) whether it has been decided to 
create a revolving fund for bulk ac-
quisition and development of land in 
and around growing towns, where 
land prices are rising rapidly; and 

(b) if so, the particulars thereof? 

The Minister of Works and Hous~ 
(Shr; Mehr Chand Khann3.): (a) and 
(b). Yes. The State Governments 
have been advised that the loans 
made available to them, both from 
the Life Insurance Corporation and 
the Government of India, should be 
pooled to serVe as a revolving fund 
for bulk acquisition and development 
of laRd in and around growing tovms. 
The Working Group on Housing and 
Urban and Rural Planning in the 
Fourth Plan has also recommended 
that 20 per cent Of the funds ear-
marked for Housing in the Fourth 
Plan should be utilised fOr large scale 
acquisition and development of land. 

8hri D. C. Sharma: May I know if 
it has been specified as to how much 
of this fund will be contributed by 
LIC and how much will . be contri-
buted by the State Governments? 

8hri Mehr Chand Khanna: There is 
a total allocation of Rs. 180 crores for 
housing under the Third Plan. Out 
of this Rs. 60 crores is to come from 
the LIC and the remaining from the 
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Central GQvernment under planned 
allocations. 

Shri D. C. 'Sharma: May I know if 
this Revolving Fund which we are 
going to haVe for development of land 
near the towns will not be at the ex-
pense of rural housing; if so, may I 
know what steps Government are 
taking to see that the rural housing 
schemes succeed as before and that 
this scheme does not infringe upon 
the possibility of those schemes being 
successful? 

Shri Mebr Chand Khanna: I do 
not think there should be any appre-
hension on that groUhd. We have 
different types of schemes rural and 
urban, and allocation for ;ural hous-
ing is quite distinct from utoan--hous-
ing. 

Shri D. N. Tiwary: May I know 
whether the State GQvernments have 
geared up their administrative machi-
nery and are coming up to execute 
this scheme? 

Sbri Mebr Chand Khanna: I have 
recently taken up this matter with 
the State GQveITlments. I have writ-
ten to the Ohlef Ministers myself. I 
have told them that it would15e very 
desirable that housing is under one 
minister. At the moment I find that 
in certain Stat(,5 housing is being 
handled by more than one minister. 
I have also suggested to the Chief 
Ministers that they should set up 
Housing Boards in their States 
because we are contemplating to set 
lip a Central Housing Board at the 
Centre so that there is proper co-
ordination. 
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Sbrimati Savitri Nigam: What is 
the ihortfall in rural 1h1)U§'ing during 
the Third Plan? Is it a fact that 
rural housing programmes are going 
very slow? 

Shri Mehr Chand Khanna: That has 
nothing to do with this question. 

Shri S. N. Chaliurvedi: May I know 
whether this fUnd will revolve clock-
wise or anti_clockwise i.e., from big-
ger towns to smaller towns Or from 
smaller towns to bigger towns? 

Shri Mebr Chand Khanna: I have 
not been able to folloy the implication 
of clockwise and anti-clockwise. 

Mr. Speaker: The clock moves to-
wards the right. Perhaps he-wants to 
know whether it will move to the 
left. 

Shri p. C. Borooah: May I know 
how this fund will be administered 
in order to prevent misappropriation 
or misuse? 

Shri Mebr. Chand Khanna: I do not 
think there is any misappropriation 
or misuse. 

Mr. Speaker: Should we start think-
ing of misappropriation even before 
the fund comes into existence? 
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